- 0A 602/2013 CA 630/2013 w1th MA No 440/2013

OA 638/2013 with MA446/2013, OA 642/2013 w1th
_'MA No. 450/2013 OA No. 655/2013 with MA’ 442/2013
OANo. 656/2013 with MA 443/2013 ;OA 657/2013 w1th

o < MA 444/2013, OA 658/2013 with’ MA 445/2013 an

OA 731/2013 with MA 449/2013

o ].HON BLE MR. ANIL KUMAR ADMINISITRATIVE MEMBER

,,"HON BLE SMT CHAMELI MAJUMDAR JUDICIAL MEMBER e

- ORIGINAL APPLICATION NO 602 2013_

1. Papendra Kumar Sharma son of Shr| Roshan ‘Lals
" ..-Sharma, aged about 41 years, resident- of Railway-
.. Quarter - No. 616, L/B, 40 Qtr. “Ralway Colony, =+ .
o - Gangapur- Clty, Sawan Madhopur Rajasthan. Presently;___-" S
-~ ~working as Loco P|Iot at Gangapur Clty, Kota D|V|S|on
" WCR. - < |
2. Lokendra Smgh son’ of Shrl Ranveer Smgh aged{"
“about 43 years resident of ‘Railway Quarter No. 617/ L
L/A, 40.Qtr. Rajlway Colony, Gangapur-City, ‘Sawai -
‘Madhopur, Rajasthan, Presently worklng as: Loco Pilot .-
at Gangapur City, Kota Division, WCR. e R
- 3. Laxmi Narayan Meena son of Shr| Kash| Ram ‘Meena,
- aged about 42 years, resident of Bungaiow No. 109/L,
.};'Bungalow Colony, .Gangapur Clty, Sawalmadhopur.{ Co
" Rajasthan. . Presently working as Loco Pllot at o
" Gangapur City, Kota Division,WCR. L S
4. Ramesh Babu K..son of Shri.Kali Charan aged about T
- 44 years, resident of Railway. Quartrs ‘No. 443/L/B, - - o
Loco Colony, Near Nasiyan Colony, Gangapur City, . - -
Sawalmadhopur RaJasthan Presently - workmg as
~Loco Pilot at Gangapur City, Kota Division,: WCR. :
5."ManojVerma son of Shri Hari Prasad- Vérma, aged -
‘about 41 years, re5|dent of Railway Quarter No. 660
M/A - Near  ICICI. Bank, " Gangapur. :City, .~ Sawai . .
- Madhopur, RaJasthan Presently workmg as Loco PIIOt S
-+ . at Gangapur City, Kota Division, WCR.: e o
6. Mool Chand M. son of Shri Meghraj Slngh{

; ,__fg'ed about:* s
46 years, -Rajasthan, Bungalow NO. 105/L;, " ‘Railway - .
~. Bungalow Colony, Gangapur City, Sawalmadhopur L
_'RaJasthan . Presently workmg as Loco ‘ P|Iot at'j
Gangapur Clty, Kota Division, WCR.- = - .7
7. Gajadhar Prasad .D. son of Shri Dlrpal Slngh aged S
- about 40 vyears, reSIdent of - Bungalow NO. 128/L, L
~Railway Bungalow - Colony, - Gangapur . City, ©
Sawaimadhopur ‘Rajasthan. Presently workmg -as
- .Loco Pilot at Gangapur City, Kota Division, WCR: -




-, OA 602/2013, OA 630/2013 with MA No. 440/2013,
.. ‘OA 638/2013 with MA 446/2013, OA 642/2013 with . -
_ . -MA No: 450/2013, OA No. 655/2013 with MA 442/2013, - L @
- OA No. 656/2013 with MA 443/2013, OA 657/2013 with =~ =
. MA 444/2013, OA 658/2013 with MA' 445/2013 and
OA 731/2013 W|th MA 449/2013

8. Siya Ram M. son of Shri- Mahaveer aged about 44

B years, resndent of Railway Quarter No. 441 L/A, Loco

_ Colony, Gangapur City; Sawaimadhopur, Rajasthan.

- -Presently working as Loco Pilot at Gangapur Clty, Kota
Division, WCR. :

-+ 9. Virendra Singh Rana son of Shri Singh Ram Rana

aged about 45 years, resident . of Bungalow No. 119,
- Bungalow Colony, Gangapur City, Sawalmadhopur,
~ Rajasthan. Presently working as Loco Pl|0t at

.~ . Gangapur City, Kota Division, WCR. . |
..~ =10 Lav Kush Kumar son of Shri Bhai Lal, aged about 43
. years, resident of Railway Quarter NO. 503, L/A, ' Loco
Colony, . Gangapur C|ty, Sawaimadhopur, Ra]asthan
Presently working as Loco Pilot at- Gangapur Clty,

++ ... Kota Division, WCR. .

"7 11. Naresh Kumar Sharma son, of Shri Kedar Nath
"+ " - Sharma aged about 44 years, reS|dent of C/o Vlshnu
‘Bhandari,  Sanjay  Colony, . Gangapur Clty,

Sawalmadhopur, ‘Rajasthan. Presently worklng as

.. LocoPilot at Gangapur City, Kota Division, WCR.
~+112 ~Khushi- Ram Sharma son of Shri Permanand Sharma
" aged about 44 vyears, resident of Bungalow No.
~110/L, Railway Bungalow. Colony, Gangapur City,
- Sawaimadhopur,’ RaJasthan Presently - worklng as
.~ .7 Loco Pilot at. Gangapur City, Kota Division, WCR."

13 Bhagwan Singh H. son of. Shri.Hari aged about 51
o gyears, resident of Ward ‘No. "6, Mirjapur; Gangapur
- City,” Sawaimadhopur, Rajasthan. Presently. working

“as Loco Pilot at Gangapur City, Kota Division, WCR.

| "7 14 Malkhana Singh son’of Shri Hori Lal, aged about 40

years, resident of- Shrn Amar Singh, House No. !158

. (B); Meena- Pada, Nas:yan Colony;, . Gangapur Clty,'

R Sawalmadhopur, RaJasthan Presently - workmgf as

=+ Loco Pilot at-Gangapur-City, Kota Division,- WCR. | -

=== .- 15 Ashok. Kumar. Sharma-son of- Shri Prabhu Dayal
'Sharma, aged about 41 .years; reSIdent of Railway

: o " Quarter:” No 607 L/A 40 Quarter Rallway Colony, —

...~ Gangapur City, ‘Sawaimadhopur, Rajasthan. Presently

.workmg as: Loco Pllot at Gangapur Clty, Kota DlVlSlOﬂ
CWCR. e c

g

(By:Advocate Ms Kawta Bhatl)

Versus

. App“cants



: \_"-’ .

OA 602/2013 OA 630/2013 w1th MA No 440/2013

o O0A 638/2013 WIth MA 446/2013 OA 642/2013 w1th

' v_':l'.'_AnandpaI Smgh Choudhary son of Shr| Udal Slngh{‘_"_"
' j‘f_'_'.'Chaudhary,"‘aged ‘about .43 -‘years,. resident’ of MIG-
. .585, Radhika “Vihar, Mathura'.(UP). Presently. workmgf}; R
..~ ‘as.Loco Pilot at Gangapur City, Kota Division,-WCR.
. 2..Rama Shankar M..son ‘of Shri Mummer: Ram, agedi;.’%_'* o
. about43" years resident_of- Ra|lway Quarter No. 5047
L/B, Loco Colony, -Gangapur . City, Sawalmadhopur
Y RaJasthan Presently .working - as'. Loco PIIOt at: |
.7 Gangapur C|ty, Kota Division, WCR. - '
- 3. Tejmal Mali son of Shri Moolchand Mall aged about 44 S
- years, resident of 8/L/0, Loco Colony, Gangapur Clty,
‘Sawaimadhopur,  Rajasthan: Presently ‘working “as "
- Loco Pilot' at Gangapur City,.Kota Division, WCR. S
4. Phool Singh.. Meena son of Late Shl’l Shyonarayan S
-Meena, aged about 45- years,  resident ‘of - ‘Bungalow -
No.. -117/L, " Near ' Senior _Railway' Institute,
GangapurC|ty, Sawalmadhopur, RaJasthan Presently
©working as Loco Pllot at Gangapur Clty, Kota D|V|S|on
WCR. . ' o
‘5. Kishan Slngh Meena 'son of Shii Ghisa Ram Meena SR
~ aged about 45 years, resident of Bungalow No. 454/L, - S
40 Quarter Railway - Colony, Gangapur City, - T
- Sawalmadhopur RaJasthan Presently - workmg as
. Loco Pilot at Gangapur City, Kota. Division,’ WCR. R
- 6. Ram Khiladi ‘Meena son of Late Shri Ratdn. Lal‘Meena, -
' ‘aged about 44 'years, resident- of 548" 4/B Ranlway
Loco - Colony,. Gangapur - City, Sawalmadhopur
- ~Rajathan. Presently working as Loco Pllot at Gangapur R
.-+ City, Kota Division, WCR. : : o ‘
" 7. Shesh Narayan Saini. son of ‘Shri: G|rdhar| ‘
~about. 53 years, resident of Quarter A.;‘.16/L/J
" Railway Loco Colony, Gangapur City, Sawalmadhopur,
- Rajasthan. - Presently worklng as Loco Pllot at
.. Gangapur City, Kota Division, WCR., . = " Lo
‘8. Surya Pratap. Yadav son-of Shrn Chandrabhan Yadav -
~ aged about 41" years, resident of Bungalow No 133/L -
Rallway Bungalow Colony, Near Semo n‘stu_tute,

T ‘ A J (/‘




o 'OA 602/2013 OA 630/2013 W|th MA No. 440/2013,

7 OA 638/2013 with MA 446/2013, OA 642/2013 with S T ;

. MA’ No. 450/2013, OA No. 655/2013 with MA 442/2013, . T
"OA No. 656/2013 with MA 443/2013, OA 657/2013 with ..~ .. S :

: MA 444/2013, OA 658/2013 with MA 445/2013 and
o OA 731/2013 w1th MA 449/2013 '

Gangapur City, Sawalmadhopur RaJasthan Presently
-~ working as Loco Pilot at ‘Gangapur City, Kota DIVlSIOl’l

s - WCR. '
2779, Kamal. Mittal son of Shrl Hari Krishan Mittal aged
" about 51 years, resident’of Behind Bhagwati College,
* Mahaveer Nagar, Nasiyan . Colony, Ward - -No. 14,
Gangapur City, Sawaimadhopur. Rajasthan. Presently
-~ working as Loco Pilot at Gangapur Clty, Kota DIVlSlOl’l

_WCR

....Applifcants |
(By Advocate Ms. Kav1ta Bhatl) j R I R
Versus :

ji;"-'éjij-:l,;'5."Umon of Ind|a through the General Manager, Western
. '’ .Central Railway, Jabalpur. £
)';2-.’1_The Secretary (Estt.),. Mmlstry of Rallway, Rallway Board
-7 Rail Bhawan, New Delhi..~ * -

_+3.The -Deputy - Director, Pay. Commlssmn Vv, Mmlstry of
L. o IRailway, Government of India, Rallway Board New Delhl
- 4. The Senior Divisional Personnel Officer, Western Central

7?‘{Ra|Iway, DRM Office, Kota, - - S !

...ARespon.de_nts'
- '(By-Advocate: Mr. P.K. Sharma)
i .

|
i

 misc. appuicans NNo.4ss2012 s

f;1i.' Raw Shankar Upadhyay son of Shn V|rendra
Upadhyay, aged about 41 years, resident of Rallway
" Quarter - No.: 611 L/A, 40 Qtr. - Rallway Colony,
" f—-‘-_»,Gangapur Clty, Sawalmadhopur, RaJasthan Presently
. worklng as Loco P|Iot at Gangapur Clty, Kota D|V|5|on
“'WCR:- AT X
’ 'Ghanshyam Gupta son of Shr| HaJarllal Gupta aged
about” 45" years;" reSIdent of: Narsmgh “Colony, Near
Goods : Godown-~~ Gangapur “City, .S¢ walmadhopur
RaJasthan ‘Presently- - working - as" Loco:~ Pllot at-
Gangapur Clty, Kota D'|v,|_S|on' :fWCR e
"_-Laxmlchand
,___aged :about 43 years re5|dent of ; Bungalow
' Bunga ow* Colony, Gangapur Clty,.
RaJasthan Presently worklng as




* OA 638/2013 with MA'446/2013, OA 6422013 with - . . . -

© “MA 44412013, OA 658/2013 with M

e OA 602/2013 OA 630/2013 wnth MA No 440/2013

~ ~“MA No. 4502013, OA No 65572013 with MA 442/2013' SR

: '..OA 731/2013 Wlth MA 449/2013

Bung_alow Colony,'..ra;--..-_.“»

No 34

"".,;Gangapur;cwy, Kota DIVISIO

5-;‘f'f?"f:'J'Sawa|madhopur Rajasthan- Presently~\work|ng as
:_-Loco Pilot at Gangapur City,” Kota Division, ‘WCR.:

Sharma; -aged-about. : 39 yearg re’snden_t of BUng'alow':’:{'J-:“i}-.;",
~Rajasthan. . Presently. working as. L
gn, - aged about’_,"."-ll-_;;..f‘: S

' ﬁ{.-"39 years re5|dent of- Ralivtay Quarter No." 624/E|_/A :
40 -~ Quarter: Rallway -Colony,. . Gangapur Clty, L

'i'"}'ﬁ‘;,i6'.:;_H|mmat Smgh son of Late.Shri Daulat" Smgh aged'

" about 43 years;: reS|dent of Ward No =15, Near]‘:

".':'f'.-_Shashtrl Park Nasnyan ‘Colony, - Gangapur C|tylt_.""’}"i’f‘f
_.‘,}Sawalmadhopur RaJasthan Presently workmg asl':_'_

' Loco. Pilot at Gangapur City, Kota Division; WCR. .

> 7. Sunil:- Kumar Tehriya ‘son of ‘Late Shri- Rohit - Kumar%j__‘
~ “Tehriya, aged about 45 years; resident of C/o Khema < -

.. "Shankar” .Sharma, . Near B Cabin, Mathu- -Kala, - : --
. Gangapur City, Sawalmadhopur Rajasthan. Presently:_i,_'_' >

‘ ;.workmg as Loco Pllot at. Gangapur C|ty, Kota D|V|S|on L

'LWCR

Appllcants RN

(By Advocate: Ms. Kavita Bhati) -

T Versus

1 Umon of India through the General Manag’e
:Central Railway, Jabalpur..

Western e -

2. The Secretary (Estt.),: Mmlstry of Rallway, Rallway Board L

Rail Bhawan, New:Delhi.

3. The Deputy Director, Pay .Comm|55|on v, Mlmstry of i
‘Railway, Government of India, Railway Board New Delhi. " -
‘4. The Senior. Divisional Personnel Ofﬂcer Weste.rn-':Central S

Rallway, DRM Ofﬂce Kota

(ByAdvoéaté:‘-_Mr. P.K».,Sharma) ~

_ORIGINAL APPLICATION NO. 642 201‘3_____,f,?;j;'
“0 o WITH < -
MISC APPLICATION NO. 450[201

1 Shash| PaI Smgh son of Late. Shl‘l Saudan Smgh aged'
about 46 years; resident-of House. No 1: D Street No
5, Aadarsh Colony, - "Mala. Road, " Kota ~Junction.

B *}Presently workmg as Loco P|Iot at Kota D|V|S|on WCR



- T OA 602/2013 ' OA 630/2013 wnth MA No. 440/2013,
" OA'638/2013 with MA 446/2013, OA 642/2013 with )
o "MA No. 450/2013, OA No. 655/2013 with MA 442/2013, .
... OA No: 656/2013 with MA 443/2013, OA 657/2013 with
, ‘MA 444/2013, OA 658/2013 with MA 445/2013and =~ ! ; .
OA 731/2013 with MA 449/2013 o ' o

! 2 Ghamand| Lal B. son of Shri Baijnath, aged about 49
.2 v years, resident of House .No. 1128, A, ‘Street No. 4,
- Chopra " Farm,. - Dadwada, Kota Junctlon Presently

.+ working as. Loco Pilot at: Kota Division, WCR. :
" ... 3, Manoj Jain son of Late. Skri Munnalal Jain, aged about
- 43 vyears, resident of Rangpur, Road No 3,. Behmd
. Tare -School, Dadwada, Bhimganj Mandi, rKota
7. w#  Presently working as Loco Pilot at: Kota Division, WCR
-+ v 4, Jai Bhagwan- Garg son of Shri' Ramesh ‘Chand Garg,
.. ~aged about 40 years, resident of Flat No. 106, ‘B’

Block, - Mangal Bhawan, Kota Junction.. PreSentIy'

-l working as Loco Pilot at Kota Division, WCR.
", 5. Pushpendra Singh son of Shri- Yadram Slngh aged
. about 41 years, resident of Flat No. J-3, First Floor,
. Shatakshi Tower, Arya -Samaj’ Road, Bhimganj Mandl,
.~ Kota Junction, Rajasthan. Presently working as ‘Loco
- Pilot at Kota Division, WCR."

about 44 years, resident of Vikas Colony, Street!No.
c v -3, . Machis Factory, Dadwada, = Kota Junctlon
"' Rajasthan.. Presently worklng as’ Loco Pllot at Kota
57 Division, WCR. - .

-../. Hradesh Kumar Chouhan son of Shri Nanhu Slngh
.. aged about 44 years, re5|dent of Vikas Colony, Street
.o No. 3, Machis Factory, Dadwada, Kota . Junctlon
"FéRaJasthan Presently - workmg as, Loco Pl|0t at Kota

- Division, WCR. L )

. Shesh Ram Verma son of. Late Shri Hachhu Ram ageu’

'“"-'f?'__T_'_f_f__'8_._Madhusudan Kumar Tiwari son of “Shri HarlpUJan

.47 'Singh, aged about 43 years resndent of House No. 09
V-,Pashrwanath Nagar ‘Behind .Holi Famlly Hospltal

Vorkheda, Kota “Junction, RaJasthan _Presently '

-+, -.working.as.Loco Pilot at’ Kota Division, WCR. . o
- 9. Dinesh Chandra Biswas son of Shri- Bhaglrath Biswas,
- . aged: about 43 years, resident: of ‘House_ No. 462
..-Dadwada, RaJendra Hotel Street, -  Kota Junctlon

“Rajasthan. Presently worklng as. Loco P|lot at Kota
';‘_,DlVlSlon WCR T
10.. Jagdish . Prasad R. son of Shri. Ramklshan aged
about 45 years, reS|dent of C-1, Atwal- Nagar, Lmk
‘Road; Police - Line;- BaJrang Nagar, Kota RaJasthan
Presently worklng as Loco Pilot at, Kota DIVISIon WCR.
|, "N.L.- Pratihar.son “of ‘Shri. Chote: Lal, Pratlhar aged
"about 45 years;* re5|dent of - House NO 67 Aadarsh
Colony, Khedh ‘Phatak, ~ Kota: Junctlon RaJasthan
,,resently workmg as: Loco -Pili Kota: DMSlon ‘WCR.

" Rajes %Kumar Sharma son of:Sh'rl PremraJ Sharma
aged -abou ;46—yeaf ,';:;..re5|dent of-34-A; Street No. -4,
Aadarsh Colony, Mala Road, Kota Junctlon RaJasthan
resently workmg as- Loco P|Iot at Kota- Division, WCR.
3v%_Ram.Sifigh-Meena son of Shri:Ram Kishan Meena,

_a‘ged about 45 years reS|dent of 46 Street No.. 9

. .



OA 602/2013 OA 630/2013 w1th MA No. 440/2013

. OA 638/2013 with MA 446/2013 OA642/2013 with. -

. OA No..656/2013 with MA443/2013, OA 657/2013 with -
- <MA 444/2013; OA 658/2013 wiith 3and -

MA No. 450/2013, OA: No. 655/2013 _w1th MA 442/2013

OA 731/2013 w1th MA 449/2013

Kota: __J_unctlon AL i

) R Applicants -~ +

Versus T e

"-~1'f.f';:Un|on of Indla through the General Manager Western -
- Central Railway, Jabalpur.- : T
- 2. The Secretary (Estt.), Mlnlstry of Ra|lway, Rallway Board
- ’Rail-Bhawan; New Delhi. - S
3 The Deputy Director,. Pay - Commlssmn V M|n|stry of%'?
7 “Railway, Government of India, Rallway Board New Delhi.”
_. 4. The Senior Divisional Personnel Ofﬂcer Western Centralél;'?‘ff o
Rallway, DRM Ofﬁce Kota . . e

| -'-.".‘;'Res'b(jndents B

(By AdVoCate: Mr, »Pf;K:. S'h'a.rm-a')’._'_ |

5. -.ORIGINAL APPLICATION NO. 655[2013 o
L "WITH =~
MISC APPLICATION NO. 442[2013

1. Mahesh Kumar 'son of 'Shri Geh| Mal, aged about 44*-; "
~ -years, ‘resident of - Street No. 4 Vs Chopra Farm S
-Dadwada, Kota Junctlon Presently workmg as - Loco‘fz'_.i':.'.- ’
~_Pilot at Kota Division, "WCR. . R
2. Sanjay Agrawal son of " Shrl Santosh Kumar aged
~ about 46 years; resident of Plot No. 52, Street NO.. -
11, Poonam Colony, Chopra - Farm, Dadwada Kota . -
':,-Junctlon Presently workmg as Loco P|Iot at Kota’;_}_’?"
Division, WCR.
'3.-Mukesh Kumar son- of -Late Shr| Kehre: Slgh aged-
about 50 years, resident of C/o Shri:: Jagan tal &
Sharma, -~ V/P ~ Mahukalan, - Gangapur - City, =
- TSawalmadhopur 'Rajasthan.- Presently ‘working. as .
'_Loco Pnlot at Gangapur C|ty, Kota D|V|son WCR

..... Appllcants; o

. Versus -



oo “-...OA 602/2013, OA 630/2013 wnth MA No. 440/2013, '
" OA 638/2013 with MA' 446/2013, OA 642/2013 with"
" .‘MA No. 450/2013, OA No. 655/2013 with MA 442/2013, .
% . OA No.:656/2013 with MA 443/2013, OA 657/2013 with
- MA 444/2013, OA 658/2013 with: MA 445/2013 and
L 'LOA 731/2013 wnth MA 449/2013

1 “Union~ of India through the. General Manager, Western
; ' Central Railway, Jabalpur. .~
2 “The Secretary (Estt.), Ministry of Rallway, Ra||way Board
-Rail Bhawan, New Delhi. _
3 " The Deputy Director, Pay' Comm|55ionv Mimstry of
) “ Railway, Government of India, Railway Board, New Delhi.
.’ 4 ‘The Senior Divisional Personnel Officer, Western Central g
Rallway, DRM Offlce Kota '

. Respon'de'nts |

| -:}":_('Bsy’_.Adecate: Mr. P.K. Sharma)

".',’_-':‘6 ORIGINAL APPLICATION NO. 656/2013
ISR ~ WITH o
| MISC. APPLICATION NO. 443/2013

. aged. about 42 years, re5|dent of House NO. 990,

" Street  No. -1, Aadarsh Colony,” Chopra Farm

_ Dadwada;- Kota Junction. Presently working as :Loco
s 727 Pilot (Passenger) at Kota Division, WCR. - ' ,
.- 2. Pradeep Kumar H. son-of Shri Hari Singh, aged about .

.41 years, resident of House No. 132, Janakpuru iMala

. Road, Kota Junction. Presently workmg as- Loco Pilot

e at Kota Division, WCR." y
- 773, pawan. Kumar  Mittal* son” of - Shri. Shyam Manohar

- Mittal, aged about 42 years, resident of House No. 45, ..

Street No."2,. In front of Pragati. School, BaJrang_'

- Nagar, Kota, - Rajasthan. Presently worklng as Loco -

. Pilot at-Kota Division, WCR.. .
’i-4,"Narendra Kumar- Sharma son. -of Shei Brumohan Lal

"1, Snehashish Ghosh son of Late Shri Kedarnath Ghos’rf

Sharma,. aged about 46 years,. reS|dent of V|llage;,

Sawalmadhopur RaJasthan Presently workmg as
_[Loco Pilot at Gangapur City, Kota.Division, WCR. ,
.'Mukesh 'Kumar. Sharma: son- of Shri Jagdish Prasad

| ;‘"{‘,Sharma aged about 45 years, resndent of - House No. .
.. 289, Jawahar:- Nagar Mahukalan Gangapur Clty,

'J;;Pllot at Gangapur City, KotaDivision,”WCR.

~ Dena - Bank Gangapur:
_ RaJasthan Presently

. Sunéet ik
years,
_._‘-,'Colony, ._Gangapur Clty, Sawalmadhopur Ra]asthan
‘.{“_'Presently workmg ‘as. Loco -Pilot-+ (Passenger) at
‘ aGangapur Clty, Kota DIVISIOH WCR R

_'u;mar son of Shr| Nath| Lal aged about 43

K4

- Mahukhurd, Post Mahukalan, Tehsil Gangapur City,

r Ingh 50n: of Shri. Jagdlsh Prasad aged about-,.
© 50 years re5|dent .of Ward No. 1. Raqut Colony, - Near
Clty, # Sawalmadhopur, -

rkmg Loco Pllot |

sident:of. Rallway Quarter:No: 8 L/C,” Loco -

if;._»fSawalmadhopur RaJasthan Presently” worklng as Loco | L



OA. 602/2013 0A 630/2013 wnth MA No. 440/2013

~ OA 638/2013 with MA 446/2013, OA: 642/2013 with - -
- -MA No 450/2013 OA No 655/2013 wnth MA 442/2013 B

- :.MA 444/2013 0A 658/2013 w1th
: OA 731/2013 wnth MA 449/2013

o j{‘;Gangapur Clty, Kota DIVISIOI‘I WCR

. 9.:Girraj Kishore Upadhyay- son: of Shii Raifi’ Khlladl'.."-f‘- S
© /... Sharma, aged-about 42 years, resident of House No.. "’

-‘.:»_188 Ganpat| Nagar Songarlya Road, Kota. Presently@-"

i t""*‘workmg as Loco PllOt at Gangapur C|ty, Kota D|V|5|on e ’i?:

(By Advocate Ms KaV|ta Bhatl)

L (By_.Adv’ocate:-,'Mr.EP;K._Sharma).

7

Versus B i L

1 Umon of Indna through the General Manager WeStem;';f

~Central Rallway, Jabalpur.

2 ‘The Secretary. (Estt.), Ministry of. Rallway, Rallway Board ]

‘Rail’ Bhawan, New: Delhi.

“3 "The- Deputy Dlrector Pay Commlssmn V Mlnlstry of :

_Railway, Government of India; Railway Board New Delhi.

_4. The Senior Divisional Personnel Officer, ,Western Central ‘

Rallway, DRM Ofﬂce Kota

ORIGINAL APPLICATION NO 657/2013

“WITH

.A MISC APPLICA ION_ NO 444/2013

1 Gulam Ahmed Ansari . son of. Late Shr| AbduI Sakar

‘aged about ‘43 years, resident: of Flat No: 303, Surya
- Residency, . Rangpur Road No.- 3, Kota -Junction, o
- -Rajasthan. Presently workmg as Loco Pllot at Kota‘-'-"*“

‘Division, WCR

2. Manoj Kumar Gorani son of Shl"l Lokumal Goran| aged
-about - 38 years, resident House No.* D- 14, Gyan - -
~ Sarovar -~ Colony, Bundi Road, Kota" Junct|on T
Rajasthan. Presently workmg as - Loco P|Iot at Kota[_‘-:.

- Division, WCR.

I' 3.;Navneet Agrawal s'on of Shrl Mohan Klshan Agrawal

. aged about 38 years, resudent Kripa Sadan Street of
" Rajendra 'Hotel, Near MataJ| Mandir. Dadwada Kota.

~ Rajasthan. Presently worklng as Loco Pilot at Kota e

- Division, WCR

ars "‘reS|dent of Rallway Quarter-'-’:"r"*T‘ ao
Junlor Institute: Loco Colony, Gangapur-- 5
workmg -as-Loco . PIIOt (Passenger) at_,f.jr-"i:'.'

o .:‘-:;.:;'Anpn‘c"aats; S

. Respondents L



T OA 602/2013 OA 630/2013 with MA No.440/2013, - .~ = L
- - OA 638/2013 with MA 446/2013; OA 642/2013 with - -~ .. .~ ’ '
.. ~MA No. 450/2013, OA No. 655/2013 with MA. 442/2013 Lo
. OA No. '656/2013 with MA 443/2013, OA 657/2013 with
- MA 444/2013, OA 658/2013 with MA 445/2013 and
' OA 731/2013 W|th MA 449/2013 B '

4 Gangadhar Saini son - of shri Bhataram Saini, aged
.-about 44 years, resident of Anand Vihar, Street No. 1,

, ';Dadawada Kota Junction Ra]asthan Presently working

v as Loco Pilot at Kota Division, WCR. A '
S s, Anil Slngodlya son of Late Shri Ghisu. Lal Slngodlya,

- ... 'No. 5, Chpra Farm, Block - No. ‘12, Kota Junction.
- _Presently working as Loco Pilot at Kota Division, WCR.
."6. Ramdas D. son of-Shri Dharmu, aged about 43 years,

" resident. House NO. 328, Street No. 8, Saraswatl
- Colony, Roteda- Road, Kota Junctlon Presently
L 'worklng as Loco Pilot at Kota D|V|S|on WCR.

1

Appllca nts

(By Advocate Ms KaV|ta Bhatl)

' .

Versus-ﬂ"’_ . L e

1 Unlon of India through the General Manager Western
Central Rallway, Jabalpur. - -

2 The Secretary (Estt.), Mmlstry of Ra|Iway, Rallway Board

. Rail Bhawan, New:-Delhi. - :

3 -The Deputy Dlrector Pay Commission-V,. M|n|stry of
Rallway, Government of India, Railway Board New Delhi.

4 “The Senior Divisional. Personnel Ofﬂcer, Western Central
Ra|lway, DRM Offlce Kota.. ' :

S
o

Mlsc APPLICATION NO 445[201

10

L ,aged about 39 years, reS|dent House NO. 1332, Street- o

--.'Re;spondents** R

"‘75"1;_Feteh Singh.son of Late  Shri Munsh| Ram; aged about.

Presently

. 43 years,. ‘resident of . House No. SO/B/B Near. Sardar i
‘ijateI School Jalhlnd ‘Nagar 1, ~Wara " Road Kota-,
;j._J‘unctlon RaJasthan Presently worklng as. Loco Pnlot‘._

re5|dent of 39-A, _“ R



OA- 602/2013 OA 630/2013 wnth MA No 440/2013 E
OA 638/2013 with MA 446/2013, OA’ 642/2013 With: _

" MA No. 45012013, OA No. 655/2013 with MA 4422013, * =" =

’ - S '

.+ OANo:656/2013 with MA 443/2013, 0A° 657/201. 'wnh—-:f_;__." o

 “MA 44472013, OA 6582013 with’ A 445/2 ]

’ OA 731/2013 with MA “'449/2013

~Bihari: " :Sha of Shn Satya Prakash';-
,Sharma aged about__i‘ ,,years resident of 25-C, Indira - -
-1 = Colony, .Mala®Road, -Kota Junction, Presently worklng' o
~.."as Loco Pilot -at-Kota. D|V|S|on WCR. o S
"© 6.'Anurag Saran Shrivastava 'son of Shrl Anand Prakash“j'ijf%"
jShnvastava, aged about-44.years, resident of Kusum ' "
~ .. 7 Vila, Mala- Road, First: Floor, Kota" Junctlon Presently.“. :
¢ working as Loco: Pilot, ‘at Kota Division, WCR: . Cee
7. Vasudev’ Singh'son: of Shri. Chgandra: Pal Smgh agedf{ S
-+~ about:.43 years; resident of C/o Indra Kumar House: S
:* " No. 26; Madhu Nagar, Near T.A. Camp, Kota Junction: =" ,
S ~-Presently working as Loco Pilot at Kota. Division, WCR, - ..
8. Baijnath Uniyal son of Shr| Satya Prakash Uniyal; aged- "
7 _about:40 years resident -of C/o Ishwar Das Ferwani;. o
" House No. 280, Block No. 9, Rangpur Road No. 6, = " -
- Dadwada, Kota- Junction. Presently workmg as Loco.'.f‘;‘;---w
.~ ""Pilot at Kota Division, WCR. -~ . ENET
- 9..'Arjun Singh son ‘of Shri’ Ganesh Ram aged about 41 R
. years, . resident - of - Machis Factory, Vlnayak Lane, ... .-
- .Dadwada; -Kota Junction: Presently worklng as Loco,_. e
~ Pilot at Kota Division, WCR. »
10. - Mahendra Pratap. Singh son of Shri- Harmarayan
aged about: 45 years, fesident of House:No.: 95, Street -
‘No. 4, Chopra Farm, Kota Junction. Presently worklng :
... as Loco Pilot at Kota Division, WCR. SN o
11 RaJendra Trlpathl son-of Late Shri Haridutt’ Trlpathl SR
' aged ‘about 41 vyears, . resident - of - K-2, “Satakshi
- Tanwar, Arya Samaj Road, BhlmganJ Mandu Thana, = ..
Kota Junction, Rajasthan. Presently workmg as Locor o
- -Pilot at Kota’ D|V|5|on ‘WCR. -~ Sl
12, SanJeev DW|ved| son -of Shri Anand Swaroop Dube L
~ aged about 43 years, resident of Ravi: Vihar, Mala
- Road, Kota Junction, Rajasthan. Presently workmg as_
- . Loco PIIOt at Kota D|V|S|on WCR. B
o 13_. ‘Meer Hasan- Ansari son of Shri’ Majnu- Mlan aged“_}
.about 42 years resndent of Pratap Colony, Street No. - "
-3, Rangpur Road, Kota Junction,. RaJasthan Presently.».,-
, worklng as Loco Pilot at Kota Division, WCR:" IO
~14. Sushil Kumar Maurya son of Shri Pyare Lal Maurya._»;.
 aged -about® 41. years; .resident’ of - House No. 100, . -
~Riddhi Siddhi ‘Nagar, Rangpur Road, Kota Junction, * . %
. Rajasthan.- Presently workmg as Loco P|Iot ‘at Kotai HR
Division, WCR.:. i
15. Ganpat Lal Pareek son of Shrl Banshn LaI Pareek'
aged ‘about 45 ‘years, resident” of House“No. 999, -
Pareek Sadan, Street No 4 Aadarsh Colony, Ch0pra. .




12

L oA 602/2013 OA 63072013 with MA No. 440/2013 o
© . OA 63812013 with MA 446/2013, 0A 642/2013 with . * =~ - = .
- MA No. 450/2013, OA No. 655/2013 with MA 442/2013,,,,--- S
" OA No. 656/2013 with MA 443/2013, OA 657/2013 with. .~~~
~ . MA444/2013, OA 658/2013 with MA 445/2013and - . -
. 0A 731/2013 with MA 44912013 T

Farm, Dadwada, Kota Junctlon Presently worklng as
Loco Pilot at Kota DIV|snon WCR ' ' - -

...AppIiCants
','._.(By Advocate Ms KaVIta Bhatl)
o , Versus

S 31'-'1'.,.Un|on of Ind|a through the General Manager Western -

S Central Railway, Jabalpur. : :

: .22, The Secretary (Estt.), Mmlstry of Rallway, Rallway Board

.. Rail Bhawan, New Delhi..

3. The Deputy - Director, . Pay Comm|SS|on V M|n|stry of

" Railway, Government of India, Railway Board, New Delhl

-~ - 4, The Senior Divisional Personnel Ofﬂcer Western Central
Rallway, DRM Ofﬂce Kota : o

. Respondents

"7'.'f",."._:_(V'Btn'_:,}i»Advot:‘ate:_',_M'r‘.--P.'_K.‘-Sharrna)' B

g, "'-;""j?{fORIGINAL APPLICATION NO 731[2013
- _~__"'<-;;.'MISC APPLICATION ION NO. 449 2013 o

C :.‘Yogesh Kumar lean son of Shn Bruklshore learl aged ,
- about 48 years,- resident -of A-19, Aadarsh. Colony, J.N. .
~-...”Marshal Mala Road ‘Kot Junctlon 'Presently: workmg as -

1Loco P|Iot at Gangapur Clty, Kota D|V|5|on WCR

A I|cantx
PP >

/ (By Advocate Ms Kavrta Bhatl)

Versus ER,

_anl Bhawan New lelhl

‘he’ Deputy Director; Pay Conﬁmlssmn." M|n|stry of“*"“

| _Rléspo'ndent_s |

-‘allway, _Government;of Indla Rallway ,B_oard New DeIh| o



- OA 602/2013, OA 630/2013 w1th MA No. 440/2013 S S
©OA 638/2013 with MA" 446/2013 OA 642/2013 w1th L I
. MA] No 450/2013 OA ‘No. 655/2013 WIth MA 442/2013

f’_‘convenrence, the f ﬂts of OA No 602/2013 (Pape'ndra Kumar‘f,'n.,:v._.;:.;_;,."‘ o

Jf_:‘_fSharma & Others vs Unron of Indra & Others) are berng taken:_f'}zj_»- i

as a Iead case

‘ 2 The Iearned counsel for the partles agreed that thef-

icontroversy mvolved in the present OA is covered by the order F.

~of th|s Trlbunal |n OA No.. 468/2011 (Harbans Lal Verma Vs..

- »Unlon of Ind|a & Others) and other connected matters decrdedf'if;

© onie. 07. 2014 .' o ,_f B

300 The brref facts of the OA are that the apphcants were.

- fappornted as ASSIStant Drrver in: the Loco Runnmg Department _;:"

Tand after appearmg |n the select|on process the appllcants”’

were then selected and promoted to the post of Goods Drrver

| :'-"After lmplementatlon of the erth Central Pay Commlssron the,‘f con

"-A_appllcants drawmg pay |n the PB 2 Rs 9300 34800 Wlth a

Grade Pay of Rs 4200/ w.e. f 01 01 2006 The appllcants were

dfawmg the grade pay of Rs. 4200/- in PB -2 consequent to.- R

L ‘_.thelr pay rewsron w.e. f 01 01 2006 and were entltled for therr? " 1 =

,v next fmancral upgradatron on satrsfactron of the cnterla Iard

,f__'?-down under the Scheme and were granted the,ﬂnext h|gher




" OA 602/2013, OA 63072013 with MA No. 440/2013,.
* OA 63812013 with MA 446/2013, OA 642/2013 with.
MA No. 450/2013, OA No. 655/2013 with MA a2n013, . R
- OA No. 656/2013 ‘with MA 443/2013, OA 657/2013. wlth i " R A
_MA 444/2013, OA-658/2013 with MA 445/2013 and . R
COATIIOI3WithMA 4912013 S

grade pay of Rs 4600/- |n PB 2 V|de order dated 31 01 2012

(Annexure A/6) S '_ | ,'".: o o ‘

-Jdat'ed '-26 '07 A2'01:3'and' have‘state‘d.the‘ f'inanci-al upgradation of

the appllcants to be the th|rd and the Iast ﬂnanC|aI upgradatlon =

(Annexure A/3) WhICh stated that the promotlon earned rby the :

» appllcants from ALP II to LPG dlrectly was a: one tlme-
. exemptlon due to shortage of the Goods Guard nelther‘ faII rn |
| the l|ne of AVC nor |n the recrwtment rule of Locc|> PIlOt

Category Th|s speC|aI dlspensatlon was granted due to non-

avanlabnhty of the Shunters and as such as a. result of such

dlspensatlon the concerned employee has progressed to two o

r

on the baS|s of the |mpugned Ietter dated 28 06 2012

next hlgher grades as per the cadre h|erarchy, hence |n such N

sutuatlon the employee should be '{eated as havmg earned tW° o

promotlons Thus the respondentsh’ave converted the flrst

- -—-ﬂnancnal upgradatlon of the appllcants lnto the second ﬂnancnal




" 'of the appllcants |n the Grade Pay of Rs 4200/- .

OA 602/2013 OA 630/2013 w1th MA No 440/2013

. * /OA638/2013 with MA 44612013, OA 642/2013 with -~ .- . -
\ ‘MA No.'450/2013, OA No: 655/2013 with MA 442/2013,1--:-‘

L ,E'__”'_th'e eb :"-W|thdrawmg the" se ( nd ﬂn'anC|aI upg'radatlon under" -

| | _"'the MACPS '” the grade;’pay Of Rs 4600/- and reflxmg the paY"f L

7 Bemg aggneved by the offlce order dated 26 07 20135.'}}
'(Annexure A/1), the applrcants have f|led the present OA':"?

| praylng for the foIIowmg rellefs o a

""‘(|) By ‘an’ appropnate order or dlrectlon relevant;'g"
. 'records’ pertaining-: to grant of - the"” second/thlrd'i_;

-~ financial" upgradatlon under the. MACPS invarious '

-, -other dwnsnons pertaining: to Guard: and Drivers.
- (ii) - By:an: appropnate order or direction the’ lmpugned

o '-a_order dated 26:07: 2013 |ssued by the Tespondent il
" no. 5'may klndly be quashed and set aside with-all -« o -

S : the consequentlal benefits to the appllcants o
: (iii)_ By an appropnate order or direction the lmpugned o

- order dated 28.06.2012~ and the order dated

13, 12 2012 may also be quashed and setaside. .
_*‘('iv) By - ~appropriate =~ order - .direction - the_' :
respondents may. . be-. dlrected not to - take “any

.;»further action for- recovery etc. in pursuance of the B

order dated 26.07.2013.

“ (v). By-anm .appropriate . order or dlrectlon necessary

. directions may - be given to. the . respondents to re--
© fix - the -pay of the apphcants in PB-2--Rs. 9300-’:
34800 .plus. Grade - Pay.- of Rs. 4600/-4 W|th “alt-
Yconsequentlal benefits as. per law. - o

| (V|) .Cost:of the application may also klndly be awarded

o :to the poor appllcants and

| .Any other ‘order “or. dlrectlon WhICh thns Hon'ble
_Trlbunal deems fit and proper. ‘may also kindly be. ... - -
passed. in- favour of -the applicants |n the Iarger.:_,.}-:__-:-:_i.; :

interest of the equnty justice and law.

as




S :',_' OA 602/2013 OA 630/2013 W|th MA No 440/2013
. OA'638/2013. w1th MA 446/2013, OA 642/2013 with ", R R
" MA'No. 450/2013, OA No."655/2013 with MA’ 442/2013 e
" OA No. 656/2013 with MA 443/2013, OA 657/2013 with S
- 'MA 444/2013 OA 658/2013 with MA 445/2013 and
L OA 731/2013 WIth MA 449/2013 _

o 8 On the other hand, the respondents have flled thelr ,

S

e f*-’j__'reply In thelr reply, the respondents have stated that based
-'A,._,on the recommendatlons of the V CPC government dec1ded to -
lntroduce Assured Career Progressron Scheme (ACP Scheme)

o

S Wthh has been devnsed as-a ‘Safety Net’ to deal W'th the

';.A.,'-?employees due to Iack of adequate promotlonal avenue

"'-'.-ff-;"_f,,Pay Comm|55|on ACP Scheme has been modlfled named ‘as

— 'W_Modlfled Assured Career ProgreSSIOn Scheme (MACP Scheme)
and lmplemented wnth effect from 01 09 2008 Ev1dently, the

*.:..“_lnstructlons relatlng to regulatlons of MACP Scheme has to be -

S perspectlve and scope would be nelther reasoned oneI nor

. _-:,‘_"[_Judlcmus

problem of: genume stagnatlon and hardshlp faced by the_" o

’-'-fSubsequently based on the recommendatlons of Slxth Central e

o ‘;..-_":Jlnterpreted |n consonance W|th pollcy perspectlve and scope of-

,3l;>'_'.'-"-'_‘the scheme and any order or |mplementat|on be'ond pollcy



. ""E’f‘s'stagnatlon but the case of promotlon*“'l '

. OA 602/2013 OA 630/2013 WIth MA No 440/2013
- OA _638/2013 wnth MA 446/2013,_,70A 642/2013 wnth

Eu:promotlonal post |s 'm'the same grade pay is not the case Of

| a»me grade pay and

therefore not entltled for fmanc:al upgradantom under the

Scheme The |nstruct|ons regardmg grant of flnanCIaI up

gradatlon under the Scheme |n respect of the """" e p S»__yees in

L 'feeder grade of a cadre/category where promotlonal post also

: 'happens to be m same grade pay, been lssued vude;fBoards

Ietter dated 13 12 2012 wh|ch stlpulates that flnanCIaI'

vqupgradatlon under ACP/MACP 5cheme cannot to be 2 h|gher »'

o 'grade pay than what can be aIIowed to an employee on hlsf;

normal promotlon In such cases flnanaal up gradatlon under,.f

s promotlonal avenue and therefore Ioglcally the beneflt aIIowed.‘-

of th|s |nstruct|on I|es |n the fact that the ACP/MACP Scheme

- MACP Scheme would be granted |n same grade pay Reasonng_;;fj

'has been mtroduced as devuce to mltlgate the stagnatlon and_“i-;-v

i ha"dShlp faced by the employees due to Iack of adequate'




. OA 602/2013, OA 630/2013 with MA No. 44072013,
' OA6382013 with MA 44612013, OA 6422013 with = - ]
7% " "MA No. 450/2013, OA No. 6552013 with MA 442/2013, " . " .= o |
- OA No.'686/2013 with MA 443/2013, OA 657/2013 wlthr::::i:. ERR |
|7 MA 44472013, OA 658/2013 with MA 4452013 and . =~ 1 R
“0A 73172013 with MA 44912013 T
!

o i 'under the ACP/MACP Scheme cannot be more that what would |

- 'j?.”;accrued to employee normal promotlon. :
_:'.;1.1 The flnanc1al upgradatlon under ACP/MACP Scheme

' '._';A'Acannot be to a hlgher grade pay than what can be allowed to_-
o an employee on hlS normal promotlon and that |n such cases

”j,,.'ﬁf-‘the fmancual upgradatlon under MACP would be granted to the'
. -n.-_._.s:f_same grade pay To th|s effect necessary clarlflcatlon has been

B '_",'7|ssued vnde Board 5 letter dated 13 12 2012 (Annexure A/Z)

12The respondents have stated that the appllcants m the -

present OA - belong to Loco PI|Ot Category The|r‘cadrei

» hlerarchy and the pay structure IS quoted below . I f '

DESIGNATION o »_»;GRADE PAY AND PAY |
L "“-';‘*“f-BAND el UE |
LOCO PILOT (MAIL) o ep 4200, PB. 9300 34800

g 'tm o ,<~-_it;ar~,;PLus
| ALLOWANCE
| 6P 420 jijBf933o 34800

e LOCO PILOT (PASSENGER)

LOCO_PILOT (GOODS) ;:.“ JORE
e LPG = .

Addl) o



L 0A 638/2013 w1th MA 446/2013 OA 642/2013 with..

o .'."'-'.th‘e appllCants got elevated to two stages hlgher -'post and,-;~

'1"5":~lSubsequently, in: consultatlon w1th the Rallway Board s offlce it

B '._'was clarlfled that smce such employees have progressed to-'zi

'"--'”:'-'_;"'_':.:.'ffrom Rallway Boards offlce the grant of Grade Pay of'.'.-

Rs 4600/- as second fmancnal up gradatlon was modlfled and :

. f__ 14 The respondents have further submltted |n thelr reply
o _’that promotlons earned |n the post carrylng same grade pay in-

the promotlonal hlerarchy as per recrwtment rules shaII be’{'

,;»OA 602/2013, oA 630/2013 with'MA No. 440/2013, T LT

-é_.';_‘"':a“OWGd them second flnanC|aI upgradatlon under MACP

; .,'.'two stage h|gher grade as per cadre h|erarchy/AVC |t has to'

;‘:V__.-"be reckoned as two promotlons In vnew of th|s clarnﬂcatlon -
;.;'treated as th|rd ﬁnanC|aI upgradatlon under MACP Scheme
‘counted for the purpose of MACP Scheme as the apphcants

i ; . promotlonal post was also |n the same grade pay of Rs 4200/-

grant of grade pay of Rs 4600/ to the appllcants has erred:

?flnanaal upgradatlon was found erroneous and therefore




OA 602/2013, OA 630/2013 w1th MA No 440/2013
- OA.638/2013 with MA 446/2013, OA 642/2013 W|th

‘MA No. 450/2013, OA No.655/2013 with MA 442/2013

. OA No. 656/2013 with MA-443/2013, OA 657/2013 with
" MA 444/2013, OA 658/2013 with MA d45/2013 and "

o ;'-OA731/2013w1thMA449/2013 SRR SR R _' }

had to be rect|f|ed Therefore, any challenge by the apphcants

':-i,f;:.'to th|s rectlfrcatlon has no force and the actlon of the/ |

e :'-"respondents |s accordlng to the prowsmns of Iaw/rules

i
I

» 15 Further, apphcants cIa|m for grant of hlgher grade pay,

| _5>~h|gher than the Grade pay of the promotlonal post wnll.

mtroduce a serlous anomaly to the extent that the employees

;;._--f:who has earned promotlon to the next hlgher post |n same

“_':-'.:gp' 'd_e_ pay and shouldermg responsnblhty of that hlgher post )

o .~,:;,would remann same grade pay as they had earned promotlon'-

" ""3r'_.7_:'.:},wh|ch has to be reckoned for the purpose Of MACPS as per l‘

-"f”_‘."'ﬂpara 8 of the Annexure to. pollcy mstructlon dated 10 06 2009 -

,-".':}‘where as those employees who could not get promoted to'

"-'E-I.ff.__,hlgher post and are shoulderlng responsrbnllty of Iower post _"

';".-",'Would be drawrnghh‘lgher grade_ pay Deflnltely thlS .,|s_ not theff" A

obJectlve of MACP Scheme and therefore, is not ma.lfntalnable




- OA 60272013, OA 630/2013 with MA No. 440/2013, e |
- OA 638/2013 with MA 44672013, OA 64212013

: the order passed m OA NO

other connected matters decuded on 11 07 2014 .

fOn 11 07 2014 Therefore ﬁthls oA' may be decuded ‘mv terms Ofif:.

:,468/2011 (Harbans Lal;eVerma‘Vs

5 "Umon of Ind|a & Others)]and other connected matters decrded':,}’_”

- -:;'-*;‘_on 11 07 2014 The:lea’rned counsel for the respondents also‘. :

""““agreed Wlth the submnssnons of the Iearned counsel for thel‘t-‘-"‘

"""‘f--appllcant that the controversy mvolved;_{.' |n these OAs
| squarely covered by the order of thlS Trlbunal m OA No"

468/2011 (Harbans LaI Verma vs Unlon of Ind|a & Others) and

20 Wh|Ie decndmg the OA No 468/2011 (Harbans Lal Verma
' vs Umon of Indla & Others) and other connected mattersf.
decnded on 11 07 2014 th|s Trlbunal consndered the decnsnon of. _f,
the Central Admmlstratlve Trlbunal Earnakulam Bench S
”AJ'_\{Earnakulam in OA No 484/2011 decnded on. 22 02 2012 (AII-:
o '_Ind|a Loco Runnmg Staff Assoaatmn & Others vs Umon
'» of Indla & Others and other connected matters) It also;_‘_v
con5|dered the order passed by the Central Admmlstratlve - :
_Tnbunal Allahabad Bench AIIahabad |n OA No 1241/2011'__.-
"""“._.(Sachchldananda Ram & Others vs Unlon of Indla & o

- Others) The Trlbunal also consndered f"the Judgment of the S

21




o 'OA 602/2013, OA 63012013 wnth MA No. 440/2013,"

7 OA638/2013 with MA 446/2013, OA 642/2013 with

-/ MA No.450/2013, OA No. 655/2013 with MA 442/2013, P
- OA No. 656/2013 with MA 443/2013, OA 657/2013 with- * -

":.0A731/2013W|thMA449/2013 L |

22

MA 444/2013, OA 658/2013 with MA 445/2013 and

%”‘-,1:,:_};__Hon’b|e ngh Court of Allahabad in Wr|t Petltlon| No.

jf‘:_}_,_.;"j-18244/2013 dec1ded on 19 07 2013 (Unlon of Indla through i
el f"G M. E. c. R. & Others vs CAT & Others), ‘which upheld the S
'-',.;,_»;order of the Central Adm|n|strat|ve Tnbunal AIIahabad Bench |

; -’",l"t.fAIIahabad passed in- OA No. 1241/2011 Sachchldananda

\"_;-Ram & Others vs Unlon of Indla & Others) It also
"_.'.?'-‘-con5|dered the FuII Bench order of the Central Admlnlstratlve-
b rlbunal Jodhpur Bench Jodhpur |n OA No 58/2006 decnded

,Q_}._;On"ZZ 05 2014 (Naresh Pal Smgh vs Unlon of Indla &,

| __:,._:,Others and other connected matters) whereln |n was hE:ud
f‘_‘i{.'l'that:‘" he post of Passenger Guard is, not a promotlonal post forl A

the post of Senlor Goods Guard smce both pOStS are in the

l

";'_,*.,:-}same pay scale After conS|der|ng aII these orders and

| -V_}_;]udgments, the Trlbunal |n Para No 20 & 21 of OA No

"'-"’_;_;;}_',,468/2011 deCIded on 11 07 2014 Sachchldananda Rlam &

R i;;,li_:Others vs Umon of Indla & Others) has heId as under —' .

"'f.“20 Therefore, in’ ”V|e, the dlscussuons made..
;herelnabove the respondents are directed-to’ deade tI'TO

India_ th_rough 1GiM.,

~ECR- and' Ors. ivs. -C:A.T: and. Ors.

—case ‘of - all : the apphcants before us/in the Ilght ‘of .the
v;Judgment of ‘the Hon’ble: ‘High_Court of Allahabad ‘dated = o -
9.07:2013  passed .in~WP: No.. 18244/2013 -~ Union-of ... .-



o OA 602/2013 0A 63(_)/2013 WIth MA No 440/2013
- 0A 638/2013 Wlth ,M‘ Y 446/2013 OA‘642/2013 wnth

'would be counted as two promotlons because the appllcants ":

- argued that the appllcants were promoted:’to the post of Loco:}'.,':

g the resp'ondents are dlrected to decide the ‘case of all the
appllcants before ‘us-in‘the: Ilght of: the Judgment of the .
- ~Hon'ble "High- Court of AIIahabad dated 19.07. 2013';

o passed. in- WP*No. 18244/2013 - Unlon -of India’ through‘i{

. G.M., ECR and Ors. vs. C.A.T."and.Ors. {(supra):and pass -
C Ca fresh reasoned and speakmg order expedltlously butiin -
...~ any case-not’ later than:a period of three. months from 5
e the date of recelpt of ‘a copy of th|s order SR

G However |t is made clear that thlS exercnse shall be!:f.
L subJect to. the final outcome of the SLP filed by the UOI
“against the  order dated -19. 07.2013 passed by -the

" Hon’ble ngh Court of Allahabad in WP No. 18244/2013

. ‘ v;iﬁ"jj% |

OA the respondents shaII aIso decnde that promotlon glven to~'-

22 Wh|le decudmg the case of the appllcants in the present - -_[

.'»‘-f-the appllcants from the post of Assnstant Loco P|Iot'-to*the post‘_‘;

o 'of Loco P|lot Good would be counted -as one promotlon or

it

- never worked elther |n the post of Loco P|Iot Shuntmg Grade II
©or Loco P|Iot Shuntlng I nor they have ever promoted on these ﬁ_.,i'f.'-{.’

o ‘posts even for a day The Iearned counsel for the appllcant had: R




' - .24
- OA 602/2013 OA 630/2013 thh MA No. 440/2013 '
,-OA 638/2013 with MA 446/2013, OA 642/2013 with

5 - “MA No. 450/2013, OA No. 655/2013 with MA 442/2013, -
" 'OA No. 656/2013 with MA 443/2013, OA 657/2013 with .

: ~'MA 444/2013, OA 658/2013 with MA 445/2013 and
- JOA 731/2013 with MA 449/2013 : ' .

P|Iot Goods because of one tlme exemptlon .given due to

shortage of Goods Guard and after appearmg in the selection

| '--process the apphcants were selected and promoted to the post'

of Goods Dr|ver therefore 1t cannot be sa|d that the applicants

ear_ne_d two promotions.

'_._23“'. In view. of the above observatlons and dlrectlons we

- _,,have not gone mto the merut/controversy Wlth regard to the

| |mp|ementat|on of the Clrcular dated 13 12 2012 (Annexu;e
'_f-iA/2) Wthh prov1de that ‘the fmanc1a| upgradatlons under
':-:'ACP/MACP Scheme cannot be to hlgher Grade Pay than what
" :can be aIIowed to an employee on h|s normal promotlon The
'.respondents may examme whether -the cnrcular dated

" 13 12 2012 is. appllcable in the case of apphcants If ‘the

B respondents come to the conclusmn that the Grade Pay of the
apphcants can. be reV|sed on the basns of the CIrcuIar dated V}
. 13.1 12 2012 then whether any recovery .can . be made from.»_:
’v"‘appl|cant |n v1ew of the Judgment of the Hon’ble Supreme |

B Court |n the case of State of PunJab and Others vs Raflq -

fMaS|h (Wh|te Washer) etc [CIVIl Appeal No 11527 of 2014" -

-ﬁ;.':f.arlsmg out of SLP (C) No 11684 of 2012] and other connected

.:{'SLPs"deClded on 18 12 2014 E



. : 'nos 2 & 3 from the array of partles has aIready been "HeJected

) .-:.;.;-_440/2013 in OA No 630/2013 MA No 446/2013;m‘?50A No;?;_.f'-

"'*:.l."'"'-"_“638/2013 MA No 450/2013 in OA No 642/2013 MA No_.-;z

- 0A 602/2013 OA 630/2013 thh MA No 440/2013 i
_OA 638/2013 W‘lth MA 446/201} OA»642/2013 w1th

' ’_’;“‘fOAs are d|sposed of W|th no order as to costs

3 27 In view of the fact that MA No 441/2013 ﬁled by the

respondents in OA No. 602/2013 for deletlon of respondents;.,»

. ";(:-‘by the Trlbunal vvde order dated 12 02 2014 therefore, MAvNo

o 442/2013 in OA No. 655/2013 MA No 443/2013 in OA No.
656/2013 MA No. 444/2013 in" OA No 657/2013 MA No."-
'_ 445/2013 in OA NO. 658/2013 and MA No 449/2013 in OA No.

731/2013 ﬂled for deletmg respondents nos. 2 & 3 from the '_fg

"array of partles are aIso reJected




S ’ ‘ s 26 . M
~-';OA 602/2013 OA 630/2013 w1th MA No. 440/2013 R R
© "OA 638/2013 with MA-446/2013, OA 642/2013.with ..~ " -
"~ MA No. 450/2013, OA No, 655/2013 with MA 442/2013,;’.. R
"~ OA No.656/2013 with MA 443/2013, OA 657/2013 with . =
“ . MA 444/2013, OA 658/2013 with MA 445/2013 and. LT
~0A 731/2013 w1th MA 449/2013 '

- 28 The Reglstry is dlrected to place a cert|f|ed copy of thlS

order m the f|Ies of other connected matters

"-f‘_;‘(SrMT CHAMELT MAJUMDAR) L (ANIL KUMAR) |
MEMBER() L 'MEMBER (A)
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